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Report by Member
(2) A copy of the Income-tax S & ar qEl T2 | WY THET
(eighth Amendment). Rules, 1982 t " ﬁ m t
(Hindi and English versions) pub- 39 & Eeaciiofl

lished in Notification No. S.0. 546(E)
in Gazette of India dated the 31st
July, 1982, under section 296 of the
Income-tax Act, 1961.

[Placed in Library. See No. LT-
5437/82]

(3) A statement (Hindi and Eng-
iish versions) showing reasons for
delay in laying the notification men-
tioned at (2) above.

[Placed in Library. See No. LT-
5432/82].

(4) A statement (Hindi and Eng-
lish versions) on the results of the
market loans floated in July, 1982
and the market loans to be floated in
October, 1982.

[Placed in Library. See No. LT-
5433/82].

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

FORTY-NINTH REPORT

SHRI R. N. YADAV (Parbhani): I
beg to present the Forty-ninth Report
(Hindi and English versions) of the
Committee on. Private Members’ Bills
and Resolutions,

T B0 TR 1L 579397397
FL qFa§; T Fgy faeet F g ¥
TR TR FHU AT FTHT |
BT T 1 TR 1 7 yoET ;v
T & @ R, IR oA R
I - Fg SToEY AT FTA |

o vt fag (afam)
sft, qifearite o & fa'?rwizw Cing
H;E 9 WY 10 F 07 7 ™ s

MR. SPEAKER: Shrimati Pramila
Dandavate — personal explanafion.
(Interruptions)

MR. SPEAKER: We can have very
effective and constructive dialogue and
it can save unnecessary waste of time.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): My confron-
tation leads to co-operaMon also.
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12.08 hrs.

PERSONAL EXPLANATION BY
MEMBERS

SHRIMATI PRAMILA DANDAVA-
TE (Bombay North Central): Mr.
Speaker, Sir, I wish to make-a person-
al explanation under Rule 357 of the
Rules of Procedure. and: Conduct: of
Business of the House.

It has been -reported in the Hindus-
tan Times dated 5th October, 1982 that
“Senior Congress-I Member Shri K. K.
Tiwari today (4-10-82) had a brush
with Lok Sabha Speaker Balram Ja-
khar.-on his refusal.to, consider a.pri-
vilege , motion. against Janata Party
leader. Pramila Dandavate, for alleged
receipt ;of foreign money. for. doing
Women’s welfare work in India.”



